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The Secretary to the Government of India, 28 June, 2004
Department of Economic Affairs,
Ministry of Finance, North Block,
New Delhi - 110 001.

Dear Sir,

In accordance with the provisions of Section 18(2) of the Securities and Exchange board of India Act, 1992, |
forward herewith the copy of the Annual Report of the Securities and Exchange Board of India for the year
ended March 31, 2004, in the format prescribed in the Securities and Exchange Board of India (Annual Report)
Rules, 1994, notified on April 7, 1994 in Part Il Section 3 Sub-section (1) of the Gazette of India Extraordinary.

Yours faithfully,

Gt~

(G. N. BAJPAI)

Encl.: a/a
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Mittal Court ‘B’ Wing, 224, Nariman Point, Mumbai - 400 021. Phone : 22028221 / 22851596 Fax : 22855585
E-mail : chairman@sebi.gov.in Website: http://www.sebi.gov.in
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